
High Court of Jammu and Kashmir qt Srinagar,

Order
Dorcd, llblbtTNo: 3? \

Sanction k hereby accorded to the additional allotment offunds infavour of the

following Courts, under Major Head 2014-Adm" Of Justice, Sub Head 0488-D&S Judges,
under various obiect heads during the currentjinancialyear 2017-18.as per detail given
below:-
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By Order.

ilt

Copy to the:-
l. Pr. D&S Judge, Baramulla.
2. Addl. D&S Judge, Janmut
3. Addl. Distt. Judge (Bank Cases) Junmtu
4. C.J.M. Anantnag.
.t. P&T (Elect) Magistrate, Srinagan
6. Judge, Small Causes Court, Srinagar.
7-8 Munsiff, Kulgam./Banihal.
9, Trv, Officer, Sub Try. Distt. Court complex, Janipur, Jammu.
10. Try Officer, Saddar Try. Srinagar.
I 1 - 1 4 Try OfJic er, Anantn ag/ Kulgam/B aramul la,/B ani h al.

.... For inf, and n/a
15. Orderfile.

5'.,iVr"r Niinre of the court POL 2071-
P&ORB
(NPS)

OfJice
equipments
and
appliunces.

Salary Furniture &
furnishhrgs

o.E.

L Addl. Distt, Judge (Bank
Cases) Jammu

0.30

,|
Addl. D&S Judse, Jammu. 0.15
eU!*tg!!l!w- 0.40

4. P&T (Elect)
Masistrste, Srinasar.

0.20

5. fudge, Small Causes Coart,
,sgr.

1.96
An**14

6 Munsiff, Kulgam 0.20 0.40
7.. Munsiff, Bsnihol. 0,40 r0.00

For Misc. Courts.
l. / Pr. D&S Judge,

Baromullu.
0.30 1.00
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